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INTRODUCTION

I, the Chairman of Estimates Committec having been authorised by the
Committee to submit the Report on their behalf, present this Second
Report on action taken by Government on thc reccommendations contained
in the Fifty-fifth Report of Estimates Committee (Tenth Lok Sabha) on
the Ministry of Finance (Department of Economic Affairs—Budget
Division)—Allocation of a separatc Budget Head to thc Defence Estates
Organisation in the Civil Estimates under the Ministry of Defence.

2. The Fifty-fifth Report was presented to Lok Sabha on 29th February,
1996. Government furnished their replies indicating action taken on the
reccommendations contained in that report on 3rd Scptember, 1996. The
Draft Report was considered and adoptcd by the Committee on
4th Dccember, 1996.

3. The Rcport has been divided into the following chapters:—

I. Report;
II. Rccommendation/Obscrvations which have been accepted by
Government;

III. Rccommendation/Observations which the Committce do not
dcsire to pursue in view of Government's replics;

IV. Rccommendation/Observations in respect of which replies of
Government have not been accepted by the Committce; and

V. Recommendation/Obscrvations in respect of which final replics
of Government are still awaited.

4. An analysis of action taken by Government on the recommendations
contained in the Fifty-fifth Report of Estimates Committee (Tenth Lok
Sabha) is given in Appendix-1. It would be observed thercfrom that all the
6 observations/reccommendations made in thc Report. i.c., 100% have
been accepted by Government.

New DevLnr; RUPCHAND PAL,
December 12, 1996 Chairman,

Estimates Commiree.
Agrahayana 21, 1918(S) stimates Commitiee

(v)



CHAPTER 1
REPORT

1.1 This Rcport of the Estimatcs Committce dcals with action takcn by
Govcrnment on thc rccommendations contained in their Fifty-fifth Report
(10th Lok Sabha) on thc Ministry of Finance (Dcpartment of Economic
Affairs Budget Division)—Allocation of a scparatc Budget Hcad to
Dcfence Estates Organisation in the Civil Estimatcs under the Ministry of
Dcfence, which was presented to Lok Sabha on 29th Fcbruary, 1996.

1.2 Action taken notcs have been reccived from the Ministry in respect
of all the rccommcndation/obscrvations contained in the Report.

1.3 Taking into considcration thc rcasons and the nccessity for shifting
of budget provisions from Dcfcnce Scrvices Estimates for independent
Budget allocation for Dcfence Estates Organisation, the Committee

rccommcnded as follows:

“The Committcc after taking into considcration thc rcasons and
the nccessity as cxplaincd by thc Ministry for shifting of budget
provisions from Dcfence Scrvices Estimates for indcpendent
Budget allocation for Decfence Estates Organisation, approve the
proposal of thc Government for a scparatc Budget Hcad of
Dcfence Estates Organisation in Civil Estimatcs under the Ministry
of Dcfence. The Committce accordingly rccommend that a
scparatc Budgct Hcad may bc allocatcd to thc Dcfence Estatcs
Organisation in thc Civil Estimatcs undcr thc Ministry of
Dcfence.”

1.4 The Ministry in thcir action takcn rcply have statcd as follows:

“A scparatc Budget Head has sincc been allocated to the Defence
Estatcs Organisation in thc Civil Estimatcs for thc Ycar 1996-97
(Rcgular Budgct) under Grant No. 1S Ministry of Dcfenée

(Civil).”

1.5 The Committee note with satisfaction that their recommendation has
been accepied by Government and “a separate Budget Head has since been
allocated to Defence Estates Organisation in the Civil Estimates for the year
1996-97 (Regular Budget) under Grant No. 1S, Ministry of Defence (Civil)™.



CHAPTER 11

RECOMMENDATION/OBSERVATIONS WHICH HAVE BEEN
ACCEPTED BY GOVERNMENT

Recommendation/Observations (SI. No. 1, Para No. 1.3)

The Committce notc that the Dcfence Estates Organisation is one of the
oldest organisations under the dircct administrative control of the Ministry
of Dcfence. It is cntrusted with the task of administration of Cantonments,
managemcnt of Dcfence lands both insidc and outsidc Cantonment,
acquisition, rcquisition and hiring of immovablc propertics for Defence
purposcs and administration of Urban and Cciling & Rcgulation Act, 1976
in 24 Cantonments to which the Act applics. The Dcfence Estates
Dcpartment is also responsible for the acquisition/requisition and hiring of
immovable property for thc Army, Navy and Air Forcc and also for other
inter Scrvices organisation of the Ministry of Dcfence including Dcefence
Rescarch and Development Organisation. The rolc and functions of this
organisation arc civil oricntcd and have no dircct rclationship with the
military.

Action taken by Government

The obscrvations madc by the Estimates Committee arc bascd on facts
and, thercfore, no action is called for.

Recommendation/Observations (Sl. No. 2, Para No. 1.4)

The Committcc arc informed that under the cxisting budgetary
arrangcment the Dcfence Estatcs Dcpartment is dcpendent on the
allocations madc by thc Dircctoratc of Financial Planning in the Army
Hgrs. and the other wings of the Army supporting Services. The concerncd
budget hcads arc controllcd by thc Army Hgrs. This has made the
department perpetually dependent on the planning and budgeting by an
agency which has no dircct responsibility for thc performance of the
statutory rolc/functions assigncd to thc department.

Action taken by Government

The obscrvations made by the Estimates Committce arc based on fact
and hence no action is called for.



Recommendation/Observations (SI. No. 3, Para No. 1.5)

The Committcc are also informcd that thc entire Dcfence Estates
Orgnaisation is accountable to thc Ministry of Defence and not to any
other Scrvices Hgrs. The Services Hrgs. are only users. The success of this
task would dcpend on the existence of an organisation which is out of the
administrative and financial control of any user organisation.

Action taken by Government

The observations made by thc Estimates Committee are based on facts
agrced to by this Ministry. Hence, no action is called for.

Recommendation/Observations (Sl. No. 4, Para No. 1.6)

The Committee further note that the proposal for allocation of a
scparatc Budget Hcad to the Dcfence Estates Organisation in the Civil
Estimatcs under Ministry of Dcfence have alrcady been cxamined and
approved by the Decfence Sccrctary in consultation with the Financial
Adviscr, Defence Serveics. The said proposal was also approved by the
Ministry of Finance (Dcpartment of Economic Affairs — Budget Division)
and also by Controller General of Civil Accounts and the Comptroller and
Auditor Genceral of India.

Action taken by Government

The Obscrvations made by the Estimates Committee are based on facts.
Hcnce no action is called for.

Recommendation/Observations (Sl. No. 5, Para No. 1.7)

The Committce arc agrce with the views expressed by the Government
that an indcpcndent budget allocation out of civil Estimates of the Ministry
of Dcfence to Defence Estates Organisation will help proper maintenance
and growth of the Organisation and also cnsure the requisite fund
allocation vis-a-vis requircments.

Action taken by Government

The Obscrvations madc by thc Estimates Committee are based on fact
and hcnce no action is called for.

Recommendation/Observations (SI. No. 6, Para No. 1.8)

The Committce after taking into consideration the reasons and the
neccssity as cxplained by the Ministry for shifting of Budget provisions
from Dcfence Services Estimates for independent Budget allocation for
Defcnce Estates Organisation, approve thc proposal of the Government
for a scparatc Budget Hcad to Defence Estates Organisation in Civil
Estimates undcr the Ministry of Dcfencc. The Committec accordingly
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rccommend that a scparatc Budget Hcad may be allocated to the Defence
Estatcs Organisation in the Civil Estimates under the Ministry of Defence.

Action taken by Government

A Scparatc Budget Head has since been allocated to the Defence
Estatcs Organisation in the Civil Estimates for the ycar 1996-97 (Regular
Budget) under Grant No. 15 Ministry of Dcfence (Civil).



CHAPTER 1l

RECOMMENDATION/OBSERVATIONS WHICH THE COMMITTEE

DO NOT DESIRE TO PURSUE IN VIEW OF GOVERNMENT'S
REPLY



CHAPTER 1V
RECOMMENDATION/OBSERVATIONS IN RESPECT OF WHICH

REPLY OF GOVERNMENT HAS NOT BEEN ACCEPTED BY THE
COMMITTEE

—NIL—



CHAPTER V

RECOMMENDATIONS/OBSERVATIONS IN RESPECT OF WHICH
FINAL REPLY OF GOVERNMENT IS STILL AWAITED

New DeLni; RUPCHAND PAL,
December 12, 1996 Chairman,

Agrahayana 21, 1918(S) Estimates Committee.




APPENDIX 1

MINUTES OF SITTING OF THE ESTIMATES COMMITTEE

(1996-97)
THIRD SITTING

The Committcc sat on Wedncesday, the 4th December, 1996 from 1500
to 1530 hours.

—

PRESENT
Shri Rupchand Pal—Chairman
MEMBERS

. Shri G.M. Banatwalla

. Shri Pradccp Bhattacharya

. Dr. Ramchandra Domc

. Shri Jagat Vir Singh Drona

. Shri Bijoy Krishna Handiquc

. Dr. G.L. Kanaujia

. Shri Sanat Kumar Mandal

. Shri Sanat Mchta

. Shri C. Narasimhan

. Shri Vishambhar Prasad Nishad,
. Shri Sarat Pattanayak

. Shri Kashiram Rana

. Prof. Rasa Singh Rawat

. Shri Mahadccpak Singh Shakya
. Shri Mangat Ram Sharma

. Col. Rao Ram Singh

SECRETARIAT

. Shri K.L. Narang—Dcputy Sccrctary

. Shri R.C. Kakkar—Assitant Dircctor

2. The Committce considcred the following Draft Rcports and adopted

them:

(i) [ 1] L 1 L 1]

(ii)) Draft Recport on action taken by Government on  the

recommendations containcd in the Fifty-Fifth Report of EC (10th
Lok Sabha) on thc Ministry of Financc (Dcpartment of Economic
Affairs — Budget Division) Allocation of a scparatc Budget Head to
the Dcfence Estatcs Organisation in the Civil Estimates under the
Ministry of Dcfence.



The Commitice then adjourned.
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APPENDIX I
(Vide Introduction to Rcport)

Analysis of the action taken by Government on the recommendations
containcd in the 55th Report of the Estimates Committee (Tenth Lok

Sabha)
I.

I

Iv.

Total number of recommendation/obscrvations

Recommendation/Observations which have been
accepted by Government

(Nos. 1,2,3,4,5 and 6)

Pcrcentage

Rccommendation/Observations which the Committee
do not desire to pursuc in view of Government's
reply

Rccommendation/Observations in respect of which
Government'’s replies have not been accepted by the
Committee

Recommendation/Obscrvations in respect of which
final replies of Government are still awaited

10

6

6

100%

NIL

NIL

NIL
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